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uon hbefore the construction work is
taken up. Neither the details of the
. revision nor the date of starting the
work can be anticjpated for the pre-
seng.

(d) The information is being col-
lected and will be laid on the Table
of the Sabha.

Scheme for providing drinking water
in Rajasthap

7250. SHR] RAMDAS AGARWAL:
Will the Minister of URBAN DE-
VELOPMENT be pleased to state;

(a) what headway has been made
go far in finalising schemes to arrange
water for drinking purposes insuch
areas of Rajasthan where its scarcity
is being felt;

(b) whether any specific request
has been réceived from the Govern-
ment of Rajasthan and if so, the
details thereof; and

(c) whether any funds allocated in
1994-95 for such purposeg to the
Government ©of Rajasthan?

THE MINISTER OF STATE IN
THE MINISTRY OF URBAN DEVE-
LOPMENT (SHRI P. K. THUN.-
GON): (a) to (c) The information is
being collected and will be laid on
the Table of the Sabha.
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Allciment of Government residen-
tial accommeodation on ad-hoc, basis

7252. PROF. VIJAYA KUAMR
MALHOTRA: Will the Minister of
URBAN DEVELOPMENT be pleased
to state

(a) whether it is a fact that gov-
ernment residential accommodation
have been allotted on large scale on

ad-hoc basis in the preceeding three
years;



